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(b) if so, the main subjects discus-
oed in the seminar; and 

(c) the decisions arrived at and 
Government's reaction thereto? 

The MlDister of Health and Fam.U7 
P1aDnInr (Dr. SUSh1la NaJar): (a) 
No. 

(b) and (~). Do not arise. 

Seizure of SUver 

U58. Sbrt HlmatslnJka: 
Sbr\ Rameflhwar Tultia: 

Wlll the Minister of FIDanee be 
pleased to state: 

(a) whether it is a fact that flfty-
leven silver bars valued at R.I. 6,50,000 
were seized from a parked truck in 
Central Bombay; 

(b) it so, whether it is also a fact 
that the silver bars were meant for 
export to foreign countries; and 

(c) if so, the action taken against 
the culprits? 

The MInIster of Finance (Sbrl 
Sacblndra Cbaudburl): (a) Yeo, Sir. 

(b) Investigations made so far 
indicate that the silver bars were 
intended for unauthorised export. 

(e) No person has been yet appre-
hended. The truck and the goods 
were found abandoned. Investigations 
are still in progress. 

Anand.pur Barrqe Project 

at59, Sbri GokulaDancla Mo .... t7: 
Will the Minister ot Planulnr be 
pleased to refer to the reply given to 
Un.tarred Question No . ."l72 on the 
17th February, 1966 regarding Barrage 
at Anandapur and state: 

(a) the reascma why the State Gov-
ernment's proposal was rejected b7 
the Planning Commission; and 

(b) whether aocording to erpert 
Opinion, the Salaudi Dam Project wUl 
M ineffective unless the aforesaicl bar-
.... II constructed? 

The Minister of PI~ anS 
Social Welfare (Sbrl Asoka Mebta): 
(a) The proposal has not been reject-
ed by the Planning Commission. The 
project report for an estimated cost 
ot Rs. l,a93 lakhs was received from 
the Orissa Government in January. 
1965, and examined in the Central 
Water and Power Commission and 
certain comments on it were conveyed 
to the State Government in February, 
1965. Recently the estimated cost of 
the project has been intimated by the 
State Government as Rs. 2,305 lakhl 
for which a modified project repon 
is awaited from the State. The pro-
ject report when received from tho> 
State Government would be examined 
in the Central Water and Power Com-
mission and considered ·by the Advi-
sory Committee on Irrigation, FloocI 
Control and Power Projects. 

(b) No, Sir. 

Irrlratlon Prorramme 

MIO. Sbrl D. C. Sbarma: Will tb .. 
Minister of Irrlration and Power be 
pleased to state: 

(a) the progress made In wo:rkinr 
out a programme for giving priority 
to irrigation over power production 
to meet food situation; and 

(b) the success achieved in !.be 
matter? 

The MInIster of Irrlratloa &Del 
Power (Shn Fakhruddln Ahmed): (a) 
and (b). Specific programmes were 
drawn up in respect of Bhakra Nan-
gal, Chambal, Hirakud and Tunga-
bhadra Projects. Resulta are reported 
to be satisfactory. 

IMurance BusIa_ 

SC4I1. Sbr\ D. C. Sharma: Will th. 
Minister of FlllaDoe be pleased t. 
atate: 

(a) the progr""" macre in evol"i", 
a scheme for streamlining and moder-
nisation of Insurance bUlineu in U. 
public sector; and 

(b) the Ita,. at wJuch- \be ma!W' 
.taD<k at pre.ent? 




